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Item No. 06                                            Court No. 1 
 

  
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 
(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

 

   
 

Original Application No. 54/2025/EZ 
(I.A. No. 74/2025/EZ) 

 

 
“Howrah dumpyard cannot take any more waste: Experts”- News item 

published in The Times of India, dt. 24.03.2025, Kolkata 

 
       

 Date of hearing: 18.08.2025 
 

 
 

 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

HON’BLE MR. ISHWAR SINGH, EXPERT MEMBER 
  

 

Applicant:   Mr. Subhas Datta, the Applicant in person (through VC). 

Respondents:  Mr. Sudip Kr. Dutta, Advocate for respondents no. 1, 3 and 6  
    (through VC). 

Mr. Dipanjan Ghosh, Advocate for respondent no. 2 (through VC). 
Mr. Sandipan Banerjee, Sr. Advocate with  Ms. Amrita Pandey, 
Advocate for respondent no. 4 (through VC).  
Ms. Bandana Pokhriyal, IAS, Commissioner, Municipal 
Corporation, HMC (through VC).  
Ms. Paushali Banerjee, Advocate for respondent no. 5 (through 
VC). 
 

   

ORDER 
 

 

 

 

1. I.A. No. 74/2025/EZ has been filed by the Commissioner, Municipal 

Corporation, Howrah for modification of order dated 29.05.2025, 

dispensing with personal appearance of the Commissioner, Municipal 

Corporation, Howrah, permitting Howrah Municipal Corporation to file a 

detailed affidavit and expunging adverse remarks made against it in order 

dated 29.05.2025. 

 

2. Copy of I.A. No. 74/2025/EZ be supplied to the applicant and reply 

to the same may be filed by the applicant, if so desired, within two weeks. 
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3. Detailed affidavit regarding compliance with Rule 15 of the Solid 

Waste Management Rules, 2016 may be filed by Howrah Municipal 

Corporation within four weeks. 

 

4. Learned Counsels for respondents no. 1, 3 and 6 seek four weeks 

time for filing of response on behalf of respondent no. 6. 

 

5. Response on behalf of respondent no. 6 may be filed within four 

weeks. 

 

6. List on 25.09.2025 for further consideration.  

 

 

Arun Kumar Tyagi, JM 

 

 
 
 

  Dr. A. Senthil Vel, EM 

 
 

 

Ishwar Singh, EM 
 

 
 

August 18th, 2025 

Original Application No. 54/2025/EZ 
(I.A. No. 74/2025/EZ) 
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              HOWRAH MUNICIPAL CORPORATION 
                               CONSERVANCY   DEPARTMENT 
                                  4, Mahatma Gandhi Road, Howrah – 711 101 

                                Phone: 2638 3211-13, Fax: 2641 2214/5846/5218 

 

Rule 15 of the Solid Waste Management Rules, 2016 
 

Provision 

(Clause) 
Requirement Remarks / Compliance by 

HMC 
Document 

supporting 

compliance 

Remarks 

(a) Solid 

Waste 

Management 

Plan 

Prepare and submit an SWM 

plan as per state policy within 6 

months of notification. 

Already in place. Copy enclosed. COMPLIED 

(b) Door-to-

Door 

Collection 

Arrange segregated waste 

collection from households, 

slums, commercial, and 

institutional premises. 

Door-to Door collection is 

made from all 50 (fifty) 

wards. However, 

segregated collection of 

MSW started for 25 

(twenty five) Wards, viz, 

2,3,4,5,8,10,11,12,21,22,23

,25, 26, 27,28,29, 32, 33, 

34,37,38,40, 42,43,44. 
Time line for introduction 

in the rest 25 (twenty five) 

Wards : March 31, 2026. 

Copy of W.O. & 

photographs of 

daily collection 

enclosed. 

PARTIALLY 

COMPLIED 

(c) Integration 

of Waste 

Pickers 

Recognize and integrate informal 

waste pickers/collectors into 

SWM systems. 

Recognizing informal 

waste pickers / collectors is 

under process under 

guidance of SUDA and 

with the help of one NGO 

(BITAN) who are R.O. for 

the MRF 

 COMPLIED 

(d) Self-Help 

Groups 

(SHGs) 

Facilitate SHGs, provide ID 

cards, and involve them in waste 

collection. 

“Nirmal Sathi” s are 

engaged for supervision of 

segregated waste work 

drawn from the SHGs. ID 

Card issued. 

List enclosed. COMPLIED 

(e) Bye-Laws 

Framing 
Frame and implement SWM bye-

laws within 1 year of rule 

notification. 

Already in place Copy enclosed COMPLIED 

(f) User Fee 

Collection 
Prescribe and collect user fees 

from waste generators (directly 

or via agencies). 

Collecting “Conservancy 

Charge” from all 

commercial holding having 

Trade License on “Single 

Window Basis” 

List enclosed COMPLIED 

(g) Anti-

Littering 

Directives 

Prohibit littering, enforce 

segregation, and mandate 

handover to authorized 

collectors. 

Through regular IEC 

activities.  
Photograph 

enclosed 
COMPLIED 
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(h) Material 

Recovery 

Facilities 

(MRFs) 

Set up MRFs with color-coded 

bins (Green: Biodegradable, 

White: Recyclable, Black: 

Other). 

Already exists. Set-up 

under UNDP initiative, 

being revived once again. 
Time Line : September 

30,2025 

Documents 

enclosed 
COMPLIED 

(i) Domestic 

Hazardous 

Waste Depots 

Establish 1 waste deposit center 

per 20 sq. km for safe disposal. 
Under deliberation _____ ______ 

(j) Safe 

Transport of 

Hazardous 

Waste 

Ensure hazardous waste is 

transported to authorized 

disposal sites. 

For management & 

disposal of E-Waste of 

HMC’s in-house generation 

as well as the city in 

general, necessary tie-up is 

made with the WBEIDCL, 

State Level Nodal Agency, 

for its safe disposal.    

Copy enclosed. COMPLIED 

(k) Street 

Sweeping (No 

Burning) 

Direct sweepers to store leaves 

separately (no burning) and hand 

them over. 

Residue of Street Sweeping 

including leaves is being 

carried to the nearest 

Secondary Transfer Point 

for disposal as per norms.   

Photographs 

enclosed 
COMPLIED 

(l) Training for 

Waste 

Workers 

Provide SWM training to waste 

pickers and collectors. 
Already imparted for the 

employees of ULB. 
-do- COMPLIED 

(m) Market 

Waste 

Management 

Collect market waste daily; 

promote decentralized 

composting/bio-meth nation. 

Being collected on regular 

basis through day & night 

collection which are being 

send to the processing site/s 

for bio-remediation. 

-do- COMPLIED 

(n) Street 

Sweeping 

Collection 

Collect street waste based on 

population density 

(daily/alternate days/twice 

weekly). 

On daily basis -do- COMPLIED 

(o) Secondary 

Storage for 

Sweepings 

Set up covered storage for street 

sweepings if direct transport is 

not feasible. 

Being stored at Secondary 

Transfer Point before 

transportation for disposal 

-do- COMPLIED 

(p) 

Horticulture 

Waste 

Processing 

Collect garden waste separately; 

process in parks/gardens. 
HMC is currently 

augmenting its fleet and 

once it is completed, 

dedicated vehicle will be 

earmarked for such 

collection. Time Line : 

November 30,2025. 
Further, HMC is taking 

steps for installation of on-

site facility of processing 

garden waste.    

---- UNDER 

COMPLIANCE 

(q) Transport 

of 

Biodegradable 

Waste 

Send biodegradable waste to 

composting/biomethanation 

plants (prefer on-site). 

Being send on regular basis 

for processing at the 

Processing Plant of 

RWMC, Badyabati & 

KMC Dhapa Dumping 

Ground of EOFPL  

Copy & 

Photographs 

enclosed 

COMPLIED 
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(r) Transport 

of Non-

Biodegradable 

Waste 

Send recyclables to 

MRFs/secondary storage. 
Being Send. Photograph 

enclosed 
COMPLIED 

(s) C&D 

Waste 

Management 

Transport construction waste as 

per C&D Waste Rules, 2016. 
As per existing 

arrangement to be send to 

the Patharghata Plant of the 

KMC. 

 COMPLIED 

(t) Community 

Participation 
Promote home composting, 

biogas, and decentralized 

processing. 

HMC is exploring the 

possibilities for setting-up 

of such facility at the BWG 

level where there is some 

excess of land as otherwise, 

in general, it may not be 

feasible due to factors like 

huge population density (25 

times higher than the 

National Average) and 

scarcity of land etc. 

prevalent at the ground 

level.  

______ UNDER 

COMPLIANCE 

(u) Phase Out 

Chemical 

Fertilizers 

Replace chemical fertilizers with 

compost in parks/gardens 

within 2 years. 

Will be receiving the 

compost from the RWMC, 

Badyabati of EOFPL as by-

product of the processed 

MSW of the HMC there-at 

for replacing the chemical 

fertilizer being used at the 

Parks / Gardens owned / 

maintained be the HMC. 
Timeline : November 

30,2025    

Copy enclosed UNDER 

COMPLIANCE 

(v) Waste 

Processing 

Facilities 

Develop facilities (composting, 

WtE, biomethanation) via PPP or 

state support. 

To be set-up at Mouja 

Baigachi in Bali-Jagacha 

Block, Howrah under State 

support.  

Copy enclosed -Do- 

(w) Sanitary 

Landfills 
Construct and maintain landfills 

as per Schedule I for residual 

waste. 

To be set-up at the BTG 

after completion of the bio-

miming process of the 

Legacy Waste there-at by 

the KMDA   

 -Do- 

(x) Budget 

Allocation 
Prioritize SWM funding in 

annual budgets over 

discretionary expenses. 

Already in place Copy enclosed COMPLIED 

(y) 

Authorization 

for Facilities 

(>5 TPD) 

Apply (Form-I) to SPCB/PCC 

for waste processing/disposal 

facilities. 

HMC has already received  

“Consent to Operate” from 

the WBPCB for its whole 

of operation which includes 

SWM activities too. 

Copy enclosed COMPLIED 

(z) Renewal of 

Authorization 
Submit renewal application 60 

days before expiry. 
NA _____ _____ 
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(za) Annual 

Report 

Submission 

Submit report (Form IV) by 30th 

April to Municipal 

Commissioner. 

Submitted  Copy enclosed COMPLIED 

(zb) Report 

Forwarding 
Send annual report to State 

Urban Development Dept. & 

SPCB by 31st May. 

Submitted through SUDA 

only 
-do- COMPLIED 

(zc) Worker 

Training 
Educate waste workers on 

segregation and safe transport. 
Continuous process. _____ COMPLIED 

(zd) Safety 

Gear for 

Workers 

Provide PPE (gloves, masks, 

footwear) to waste handlers. 
Provided on annual basis. Copy of W.O. 

enclosed 
COMPLIED 

(ze) Waste 

Infrastructure 

in Building 

Plans 

Include waste collection centers 

in approvals for housing 

societies/malls. 

Under process for BWG, as 

per directives of SUDA 
Time Line : October, 

2025. 

Copy enclosed UNDER 

COMPLIANCE 

(zf) Spot Fines 

for Littering 
Frame bye-laws for penalties; 

delegate enforcement powers. 
Already in place as per 

SWM By-laws, 2019 
Copy enclosed. COMPLIED 

(zg) Public 

Awareness 

Campaigns 

Educate citizens on segregation, 

composting, and proper disposal. 
Being done, continuous 

process. 
_____ COMPLIED 

(zh) Ban on 

Mixed Waste 

Dumping 

Stop landfill dumping after the 

deadline (Rule 23). 
Being done _____ COMPLIED 

(zi) Landfill 

Restrictions 
Only inert/non-recyclable waste 

allowed in landfills. 
-do-  COMPLIED 

(zj) Bio-

Mining of Old 

Dumpsites 

Assess and remediate old 

dumpsites via bio-

mining/bioremediation. 

Under Process by KMDA.  
Time Line : January 

2027. 

Copy enclosed. COMPLIED 

(zk) Capping 

of Non-

Remediable 

Dumps 

Scientifically cap dumpsites if 

bio-mining is unfeasible. 
NA _____ _____ 
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Steps taken for “Processing & Disposal of legacy Municipal Solid Waste at Belgachia Dumping Site, Howrah through 

Bio-Mining 

After the Bye-laws were implemented in the year 2019, HMC made continuous efforts to start ‘Bio-mining/processing of legacy 

waste’ at Belgachia Trenching Ground with a view to reclaim land as alternative site was difficult to be found in a place like 

Howrah. The sequence of steps taken by HMC is given hereunder: 

Date Subject Annexure Anne
xure 
No 

15/02/2020 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(e-TENDER) Tender ID: 2020_MAD_272790_1 

NO:1971/Cons/19-20 Dated: 15/02/2020 
 

I 

  Tender Notification II 

10/08/2020 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(e-TENDER 2nd call) Tender ID: 2020_MAD_292519_1 

NO:287/Cons/20-21 Dated: 10/08/2020 
 

III 

  Tender Notification IV 

14/09/2020 Letter from SUDA with Minutes of the Meeting on processing of legacy 
waste 

SUDA-759/2020/1856(3)  Dated: 
14/09/2020 

V 

18/09/2020 Letter to The Principal Secretary, UD & MA regarding “RFP for selection of 
Agency for processing & disposal of legacy municipal waste at Belgachia 
Dump Site, HMC vide Notice No: 287/Cons/20-21 Dated: 10/08/2020”. 

No:521/Cons./Commr./20-21 Dated: 
18/09/2020 

VI 

03/02/2021 Letter from SUDA regarding “Minutes of the 14th Meeting of State Level 
Task Force on SWM: Decision onj tender invited by HMC for processing & 
disposal of legacy Municipal Solid Waste at Belgachia Dumpsite of 
Howrah”. 

SUDA-759/2020/8353  Date: 03/02/2021 VII 
 
     

12/04/2021 Tender for selection of agency for processing & disposal of municipal solid 
waste at Belgachia Dumpsite through bio-mining. 

SUDA-765/2020/125   Date: 12/04/2021 VIII 

15/02/2021 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(re-TENDER) Tender ID: 2021_MAD_326861_1 

NO:1511/Cons/20-21 Dated: 15/02/2021 
 

IX 

  Tender Notification X 

05/04/2021 Letter to The Director,SUDA regarding “selection of Agency for processing 
& disposal of legacy municipal waste at Belgachia Dump Site.” 

No:05/Cons./Commr./20-21 Dated: 
05/04/2021 

XI 

12/04/2021 Reply from SUDA REGARDING REF. MEMO NO: 05/Cons/21-22 dated: 
05/4/2021 

NO:SUDA-765/2020/125 Dated: 12/04/2021 XII 

13/04/2021 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(re-TENDER 2nd call) Tender ID: 2021_MAD_330402_1  

No:25/Cons./21-22  Dated: 13/04/2021 XIII 
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                         Tender Notification XIV 

23/08/2021 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(e-TENDER 3rd call) Tender ID: 2021_MAD_341242_1 

No:718/Cons./21-22  Dated: 23/08/2021  XV 

  Tender Notification XVI 

01/09/2021 Pre-bid meeting of selection of agency for processing and disposal of 
legacy municipal solid waste at Belgachia Dump site through bio- mining 
(3rd call) 
e-tender ref. no: 718/Cons./21-22 Dated: 23/08/2021. 

Memo no: 770/Cons./21-22 Date: 
01/09/2021 

XVII 

23/11/2021 Selection of Agency for processing & disposal of Legacy Municipal Solid 
Waste at Belgachia Dump Site, Howrah through Bio-Mining. 
(e-TENDER 4th call) Tender ID: 2021_MAD_352118_1 

NO:1154/Cons/21-22 Dated: 23/11/2021 
           (With tender notification) 

XVIII 

08/04/2022 Letter to Principal Secretary, UD & MA Dept. reg. “NOC for cancellation of 
the tender” 

No: 03/ Commr./2022-23 Dated: 
08/04/2022 

XIX 

01/05/2022 Regarding requirement of documents for legacy waste processing at HMC SUDA-765/2020/9976  Dated: 
01/05/2022 

XX 

12/04/2023 KMDA invited tender by Tender No:07/SE(Plg)/SD & SWM/KMDA 
of 2022-23 and work was given via Work Order No. & Date: 
203/EE/HD/SD&SWM/KMDA/W-86 Dated: 12/04/2023, with an 
expected date of completion around October 2026 

  

 Following the incident at Belgachia Trenching Ground, KMDA has 

invited short period tender notice for processing and disposal of 

balance quantity at Zone-II in 3 packages. The details of the same 

are annexed as Annexure ‘Z3’ of Rule 15 compliance. 
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